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(iv)Needto open a CentralSchoolor  emment of india have seven units in different
Navodaya Viidalaya in Sshrasa districts,  partsofthecountry butionein Orissa.
Bihar. Hence, lrequest the Govemment toopen
aunitof BELin Orissa.
[ Transiation) :

SHRI SURYA NARAYAN YADAV
(Saharasa): Mr. Deputy speaker, Sir, the propa-
gation of education intwo districts of my con-
stituency (Saharsa) is notgoingwedl. This area
isbackward from every angle. Duetoabsence
of Navodaya Vidyalaya or Central school, the
poor people of this area are unableto educale
theirchildren and as suchthis areais iliterate.
Due to presence of Kosi river between the
districts of Saharasa and Supaul, the Navodaya
Vidayalaya at Supaulis not properiy utilised. .

Theretfore, | request the Central
Govemement to open a Central schoolora
Navodaya Vidalaya at saharasa so that this
regionmay be made literate.

{v) Need to set up aunit at Bharat
Electronices Ltd. in Orissa.

[English)

SHRISIVAJIIPATNAIK (Bhubaneswar):
Bhubaneswarhas beendecclared as“Scftware
City™ and a proposal to connect Bhubaneswar
with dallas in USA through establishment of
earth station and satelite Parkis under consid-
erationof the Govemmentof india. The Orissa
govemmenthas already cghstituted a promo-
tional agency to accelerate the establishment
of electronic industriies and some steps have
alredy been taken towards that direction.

Establishmentof nucls::s urit of Bharat
Electronics Limited isvery much necessary
tohelp inthe process. itwould goalongway in
expeditious growth of electronic industries, as
suchaunitwould exposelocal enterpreneursto
the unlimited potential of electronicindustries
andwill be helpfulin availability of components.
thiis leading electronic establishment of Gov-

{vi) Need to include certain communi-
tles of Assaminthelist of Scheduled Tribes.

SHRI SATYENDRA NATH BROHMO
CHAUDHURY (Kokrajhar): Assamis virtually
a land of tribals. Backwardness of assam
mostly owes its origin to the traditional tribal
character of the composite Assamess sociaty.
imbalanced development of the tribes creates
problems which are not conducive to the bal-
ancedeconomicgrowth and developmentofthe
country. Therefore, some more tribes need
protection for their general upliftmentto register
their development atpar with other developed
sactions of the society.

Scheduled Tribe List of Assamis devided
into two categories of hills and plains. For
vanous reasons pertainingto basic necessities
of liife hills tribe people migrated down to the
plains and so the plains andso the plains tribe
people migrated on to the hills. These tribal
people such as ‘Karbis’ and ‘Boros’ need tobe
included intoone category of S.T. listof Assam.

Furtherin the plains amongst mostback-
ward tribes 'Rajbongshis’, ‘Saraniag’ and
‘Adivasis’ (Teagardentribes andex-tea gar-
dentribes)alsoneed inclusionintothe S.T. list
of Assam. * _ .

|, therefore, urge upon the Union Govern-
mentto take necessary steps inthis direction.

(vii)Needto incluude Keralastate in Tax
Holiday scheme.

*SHRI V.S. VIJAYARAGHAVAN
(Palghat): Kerala is anindustrially backward
state. Onthe one handthetriditional industries
arefacing ruin, onthe other handcentralinvest-
ment inthe industnal sector has been progres-
sively decling. In 1974 the central investment

* Transtation of thee matter originally raisedin Malayalam



